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Item 17

Writ Petition(s)(Civil) No(s). 568/2020

( IA No. 77422/2020 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 54535/2020 - GRANT OF INTERIM RELIEF
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ITEM NO.18

Writ Petition(s)(Civil) No(s). 945/2020

(IA No0.82675/2020-EXEMPTION FROM FILING AFFIDAVIT and IA
No.82674/2020-PERMISSION TO APPEAR AND ARGUE IN PERSON)

ITEM NO.19
Writ Petition(s)(Civil) No(s). 937/2020

with

W.P.(C) No. 964/2020 (X)
( IA No.83882/2020-EXEMPTION FROM FILING O.T. and IA No.83886/2020-
EXEMPTION FROM FILING AFFIDAVIT)

Date : 03-09-2020 These matters were called on for hearing today.

CORAM
HON'BLE MR. JUSTICE ASHOK BHUSHAN
HON'BLE MR. JUSTICE R. SUBHASH REDDY
HON'BLE MR. JUSTICE M.R. SHAH
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Mr. Kumar Dushyant, AOR
Mr. Siddharth Dutta, Adv.
Mr. Devesh Chauvia, Adv.
Mr. Rahul Rajan Galowalia, Adv.
Mr. Rahul Sharma, Adv.
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Zafar Inayat, Adv.
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WP 606/20 Mr. Kishor Lambat, Adv.
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UPON hearing the counsel the Court made the following
ORDER
At the request of the Mr. Tushar Mehta, learned Solicitor
General, the matter is adjourned for 10.09.2020.
Mr. Harish Salve, learned Senior Advocate, submitted that no
account shall become NPA atleast for a period of two months.
In view of the above, the accounts which were not declared

NPA till 31.08.2020 shall not be declared NPA till further orders.

(INDU MARWAH) (RENU KAPOOR)
COURT MASTER (SH) BRANCH OFFICER
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